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Amount Allotted to States from Solatium
Fund Autherity for road accident victims.

4935. DR. KRUPASINDHU BHOI :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether Government have set up a
Solatium Fund Authority for assisting acci-
dent victims ; and

(b) if so, the total amount allotted so
far to the States for paying compensation to
the road accident victims as envisaged in
Solatium Fund Scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI) : (a) Yes, Sir.
The Solatium Fund Authority has already
been set up under clause 3 of Solatium Fund
Scheme, 1982 vide Ministry of Shipping and
Transport Notification No. S.0. 800(E)
dated 12-11-1982.

(b) So far a sum of Rs. 25.55 lakhs
(Rupees Twenty five lakhs and fifty five
thousand only) has been allotted to different
State Govts. for paying compensation to the
road accident victims as envisaged in the
Solatium Fund Scheme.

Change in Category from Clerks to
Guards

4936. SHRI RAJESH KUMAR SINGH :
Will the Minister of RAILWAYS be pleased
to state .

(a) how many Scheduled Caste Clerks/
Senior Clerks, if any of the Loco Charbagh,
Lucknow, had applied to the General Mana-
ger (P) Northern Railways for a change in
Guard’s category since 1981 and how many
of them, if any, have passed the selection
for the change ;

(b) how many of the selected persons
have siace been allowed to change the
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category of service from Clerks/Senior
Clerks to that of Guard ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI C.K.
JAFFER SHARIEF) : (a) to (c). The
information is being collected from the
Railway and will be laid on the Table of
the Sabha.
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Nuclear Weapon Free Zone in South
Asia

4938. SHRI CHIRANIJI LAL SHARMA:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether it is a fact that India has
reiterated its opposition to the proposal to
set up a nuclear weapon free zone in South
Asia ; and

(b) if so, the purpose behind the opposi-
tion ?
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) Yes, Sir.

(b) India believes that the whole world
should be free of nuclear weapons. Nucleat
disarmament is indivisible ; it cannot be
piecemeal in terms of geographical extent.
Also, as a matter of principle, India cannot
subscribe to the legitimization of the posses-
sion of nuclear weapons by a few powers by
agreeing to live under their professedly benign
protection in the guise of a nuclear free
weapon zone. Further, the movement and
deployment of nuclear weapons in various
regions of the world by the nuclear weapon
States is fundamentally irreconcilable with
the idea of nuclear weapon free-zones. We
are, therefore, of the general view that the
nuclear weapon free zone idea has become
unrealistic.

As regards the specific proposal for the
establishment of a nuclear weapon free zone
in South Asia, India has always been of the
firm view that such regional arrangements
cannot be imposed from outside or even
foisted from within a region ; they should
be developed and matured within the region
concerned. South Asia cannot be treated
in isolation as it is only a sub-region of the
region of Asia and the Pacific, and it is
necessary to takeinto account the security
environment of the region as a whole. The
existence of nuclear weapons in the region
of Asia and the pacific and the presence of
foreign military bases in the Indian Ocean
complicate the security environment of the
region as a whole and make the situation
particularly inappropriate for the establish-
ment of a nuclear weapon free zone in the
sub-region of South Asia.

New Lines and Conversion of M.G.
Lines into B.G. in Gujarat
" (Western Railway)

4939. SHRI MOTIBHAI R. CHAU-
DHURI : Will the Minister of RAILWAYS
be pleased to state :

(a) details of the progress made in con-:
struction of new lines and changing metre
gauge lines into broad gauge lines in Gu;arat
on the Western Railway Sector ;





